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export of crude vil as the country has at
present adequate ¢ ining capacity.

Set Back to Cane Growers by New Sugar
Paolicy ’

887. DR. SUDHIR ROY : Will the
Minister of FOOD AND CIVIL SUPPLIES
be pleased Lo state

(a) whether the sugar policy announced
by Government would enable sugar mill
owners to increase their prolits by ncarly
rupees one hundred crore

have
policy

(b) whether sugar cane growers
been totally neglected in  this
announcement ; and

(c) if so, the steps proposcd to be taken
by Government for protecting the interests
of the sugar cane growers ?

7 THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AN MINISTER OF

FOOD AND CIVII, SUPPLIES (SHRI H.K.L.

BHAGAT) : (a) to (¢) The sugar policy an-
nounced” by Government aims at ensuring
that the interests of the consumcers, sugarcane
growers and the sugar industry are harmo-
nized. The question of allowing undue
profits to the sugar mill owners or of
neglecting the interests of the sugar cane
growers does nol arisc.

Setting up of Thermal Powcer Station at
Islampur, West Bengal

888. SHRI ANANDA PATHAK :
Will the Minister of ENERGY *be pleased
to state @ -

(a) whether there is any proposal for
setting up of a Thermal Power Station at
Islampur in  Wesl Dinﬂjpunj district, West
Bengal ; and
slation

(b) il so, when the proposed

is likely 10 be set up ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER 1IN THE
MINISTRY OF ENCRGY. (SHRIMATI
gUSHILA ROHTAGI) : (a) No. Sir,

th) Dwoes not arise,
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Purchase of Faulty Fauipment by DESU

889, SHRI AMARSINH RATHAWA :

SHRI PARASRAM BHARDWALJ :

Will the Minister of ENERGY bhe pleased
to stiafe ;

(a) whether Delhi  Flectric
Underfaking's losses are due to
equipments

Supply
faulty

(b) the number of transformers burnt
during the Jast three years in Declhi

(¢) the names of suppliers ; and .
(d) the steps raken to check losses ?

THE MINISTFR OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY. (SHRIMATI
SUSHILA ROHTAGLD : (a) According to
DESU, their losses are not due to faulty

equipments,
- (b) and (¢) During the period 1984-85
to  1986-87 (upto December, 1986) 772

transformers  of DESU got burnt after
installation. The name of suppliers are
indicated in the gtatement given below.
Out of the above, 552 iransformers burnt/
faild during the guaranice period uand their
manufacturers/suppliers  were under con-
tractual obligation 10 repair/replace them.

(d) The measures 1aken by DESU 1o
reduct ils T&D losses include extensive
raids by the cenforcement machinery to
check thelt of power. installation . of -more
number of  sub-stations, L.T. ° feeders.
insta Haton of shunt capacitors and installa-
tion of improved type of e lectricity meters
to prevent fradulent abstraction of ‘encrgy.

Statement

The naimes of the suppliers referred 10

in part-C of the Question

1. M/s Electra

13

. East India Transformers and Swiltch-
gears Ltd. :

3. Johnson Electricals
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4. Standard Electricals
5. Easlern

6. Brentford Electrical (India) Ltd.
7. Electrical Construction & Equipment
Co.

»

e

. Jaybee. Electric Industrics,
9. Tech, Associates,

10, Ra_ia\lh:zm Transtformers.
11, Marson

12. National Electrical Industries
Bombay.

13. Bharat Heavy Electricals Ltd.
14. vHeavy'ElectricalS Ltd.

15. Crompton

16. A.E.G/SIEMNS,

17'. Ram Swargop.

11, G‘cncral Electric Co. |

19. Indian TransfonnerS Ltd.

20. ENCO, Industries Ltd.

21. East India Transformers & Switch
gears Ltd.

32. Hindustaw
= 23, N.G.E.F,
24, ANUL Truansformers
25 +East India.
liTr(qu[aliun] .
Allocation of Kerosene to States

890. SHR! VIJOY KUMAR YADAYV :

PHALGUNA 12, 1908 (§AKA)
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Will the Minister of . PETROLEUM AND
NATURAL GAS bBe pleased to state :

. (a) the quota of Keérosen supplied to
each State in the countryv during the last one
year ;

(b) the criteria adoptled for fixing quotm
of kerosene supplied to States ;

"(¢) whether Bihar is not supplied
kerosene as per its requirements ; and

(d) if so, whether there is anyv schome’
to supply kerosene to Bihar as’' per its
requirements and if so. the details thereof 7 -

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLUME AND
NATURAL GAS AND MINISTER OF
STATE IN THE MINISTRY OF
FINANCE  (SHRI “BRAHMADUTT) :
(a) to (d) Normally the requirements
of kerosene of various States and Wnion
“Territories inctuding Bihar State. arc assess-
ed-by allowing «a 5% growth over the
allocations made in the corresponding
period of. the previous year. oh a four-
month-block basis, and allocations are made
accordingly. Besides the regular allocations,
additional ad-hoc cleases “ai¢ also made
to meet specific  situations  like floed,
drought, cyclone, shortage of LPG/soft
coke, efc. ‘

However, (o mieet increased demand,
allocations of kerosene since November,
1985 i.e. beginning of Winter Block, have
been made after allowing a growth of 74%
for Winter Blocks and 7% both for Summer
and Monsoon Blocks., Apart from thé above,
additiona] ad-hog allocations have also been
made to Bihar for the period October. 1986
to Muarch, 1987.

A statement giving the allocations and
sales of kecrosene made to States & Unior
Territofies during 1986 is given below.





